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IN THE CENTRAL AOMINISTRATIVE TRIBUNAL &

FRINCIPAL BE‘NCH° NEW DELHI

9, Hﬂ_ﬁn;iisllaﬁ

New Delhi this the 3rd .Day of June, 1994, -

Sh, N,V, Krishnan, Vice-Chairman 2A;”
Smt, Lak shand Suaminathan, Member 3

Chand "arain Jaeuja,
Post Graduate Teacher,

"Govt. Boys Senior Sacondéfyrséhool |

Rajouri Garden,
New Delhi,

(8y Advocate sn s, x Gupta)

Versus

kP The 1t, Govornor of Delhi

Raj Niuas, Delhi.

2, The Director of Education, ‘
Directorate of Education,
_01d Secretariat, Delhi.

3, Dy, Secretary (Education)
Dirsctorate of Education,
-Delhi ﬂdministration, .
01d Secretariat, Delhi,

(By Advocate Mrs, Meera Chhibbor)

2. 0A. Nglggggugg' .
1. D N, &dlakha,

' R/o R,G.1/154K, Vikas Puri,
Neu Delhi : . '

2. Satya Bhushan. Ahuja,
‘Son of .Sh. H,R, Ahuja,
R/o To47/R=58" B"3anakp8ri
ﬂeu Delhi-SB. PR S iy

3. Kanhiya Lal ‘

- son of S harain Dass,
R/o Uz-135 Street No,5,
Krishna Puri, Tilak Nagar,
New Delhi-18,

'(By ﬁdvocete 5h 5 K, Gupta)

Vereus

1. The L¢, Governor of Delhi,
 Raj Niwas, Delhi

2, The Director of Education,

Ojsactorate of Education,
01d Secrotariat,“.
Delhi._ ¢

Eﬁ.'Deputy Socretar£d(Education)

-, Directorate of bducation,
. Delhi Administration, ’
- 01d . Secreteriat, s

Delhi, -

' (By Advocate Mre. Meara Chhibber)

Son of Sh, Thakar Dass Adlakha,.v

‘e ® Q"A pplicaﬂt

...Résbondente‘

" JosApplicents

. .-.Resbondent 8

contd-——-2.




P N Sharﬂao

S nt Lal Sharma, |
8 Senior Sacondary S | : |
‘SChOOI Ladam Nagar’ ‘ l:‘ - KX .Applicant : . :’l !
Delni-110 o1, | . i
te Sh S K Gupta) . - o _ %
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;‘Ey Advoca

~ (By Advocete M

Vereus

Delhi
Govt. of U,T, of
through Chief Secretaryy.

Dalhi & Delhd Govt,
R jpura Rogd. Delhl.

Tho Djrector of Education,
* Directorate of Education,
01d Secretariate, s
Delhi. , L

3, Dy .Secretary (Ed0cation),

L Diractorate of Education,
Delhi Administration, - o o
o Secrotariat, o ...Respondents
Dglhi. L |

| Mrs. Neera'chhibber)

S  ORDER(ORAL)
Mr. N.V. Krlﬁnmn -j o

‘These three - OAs are being disposed of by this .‘

chmon”order withﬁthe_consent of" the parties

2. '.4 The claim of the applicants is for giving

.them the benefit of promotion to the post of’ P.G.T.

(Draw1ng 'and Engineering Drawing) 1n the, pay scale

of Rs 500 900 pre rev1sed w e.f. 3.1. 74 and Rs.1640- 2900

.w €. f. 1 1 86 w1th all consequential benefits based

. on certain earlier decision. This is opposed by the

respondents.

3. N During the pendency of .tbis_-O.A. it was'

claimed that the reliéfs sought‘:bave. already been

given by the» Delhi Administration to a ‘number of
[

: ‘persons who are Juniors to the applicants. This has been

denied by the respondents.
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4, " In vieww' of thea' subsequentA developments,
.we iare not examining -the; veracity_bor otherwise of

this claim.  The learnediicounsely for theipapplicant

draws .our attention to . ; memorandum No.F.DEQ 2(8)-

(11)/E 11/93~ 94/15886 16886 }"dated 25, 4.94  issued

| by the Delhi Administration -and - another letter dated

4.5.94, in which all Drawing Teachers who are senior
to the__petitioner. in * C.W.P. - No.1313/73 are " given

‘an opportunity “to file _their/ claims upto 30;5.94,
"so as'.tov~enab1e the. Department to consider their
cases .afresh." - The learned_ counsel states that the
applicants.have'preferred'snch claims. In the.circum—
stances,4he’reduested_that ihese OAs may be disposed
of with a mere direction .that ~theSe claims .may be
cons1dered as intimated in . . the letter ‘dated 25.4. 94.

. This is not opposed by the respondents.

5. - . In"the circumstances;‘ we dispose of these
.OAs with a direction to the respondents to consider
the claims received by them in accordance with their
’letter dated 25 4., 94 referred to, above. We make
it clear that in case the applicants are aggrieved
by any- order passed it is open to them to seek redress
in' accordance with law.,sThet OAs are disposed of,

as above. No costs,-

6. A copy of'-this ‘order be placed in each
file. . L 4 . . : “““\s .
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(Smt. Lakshmi Swaminathan) ii;h ({\ . (N.V. Krishnan)

_ Member(J) - _ :&;,j&,3» Vi e-Chairman(A)
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